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HARYANA GOYVERNMENT
BOCTAL TUSTICE & EMPOWERMENT DEPARTMENT
Motification
The 1 Decenber. 2012

Mo, BET-SW{41200 2, —In purtial modifieation of the Harvann Gosernment Notification Mo, 326 SW (4. 2010,
dited 23nd  Movember, 20010the Governor of Haryana i3 Farther pleased to constipule three mémbers (ane official
member and twe nen-officiol members) Trhonal wnder the Chatrmsnabip of esch Sub-Divisional Magisise ad three
members (one officinl member and two pon-offisial members| Appellate Tribumal under the Chatrmanship oF each
District Magistrute withm their cespective furisdictions. The tenure/duties of non-official members of both the Tribunal
mnd Appedinte Tribunal wall be as per conditions made in the Haryana Maintenonge of Parents and Senjor Citizens
R lees, 2008 winch are'as under

Appellate Tribunal, Ambala
L. Destrict Mogistrate. Ambals Chnirman
Nuon-OiFicial Members

x S 5K Ekama Professnr,
173, Palika Vihae, Aembiila Chy

3. ShoR.O Veddi Advocaie,
# 400 Tarban Estate, Smc-7, Ambalo ity

Mlalntenensce Tribanal, Barara.
[, Sub-Divisional Megistrate, Barara C i
Mon=(HTicinl Members
X Sk Bhim Singh Gupia, Relired Tewcher, Barara
3, Sh. Ranwar Pal Advocare, Vill Fardi
Malntencnsce Tribunal, Naruyungarh,
L. Sub-Tnvistonal Megisirate, Narayangarh,

Frice - R, 5080 { SRSy
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Mon-Oificial Memibers
2 5h Subhash Chand Garg S/ 8h Prem Chand,
Member Krishan Kripa Sewa Samiti and Mandir
Eali Mats Maha Sabhu, N:lfa.:.-.lngp.rh
3 5h Tey Singh Culiyan Advocate, Narayongarh
Muintenensoe Tribunal, A misaks,
1 Sub-Dhivisional Megistrate, Ambala, R
Non-CHTicial Members
1 5h Kamlesh Gupts Advocate Sfo Sh, Balmukand.
#4500 _ Giobind Nagier Marker, Ambala Conn,
A 5h. Bamesh Chamd Manchonds, Retired Sub-THvasronnl
EngmecrtHYVPN] 50 5h Hukom Ceand.
o 1aS, Ajic Nagir, Ambala Canit
Appellate Tribunal, Bhiwani.
L. Dhstrct Mapisiraze, Bhiwant Chmirmar
Mon-Oificisl Members
F. Col BirSingh Raghav, Social Worker
Sl Sh, Rum kumar Singh Raghay.
w100 B Colony, Bdwand
. She Nirmal Parkash Advocate
Wi District Attarscy. Bhiwan
Maintenendce Tribunol, Rhivwani
| Sub-Ihvisional Megistruge, Bhiwani Tharman
Mon=-iTicial Members
. aSmt Renw Choosdbary, Social Workes
Wio She Jagjit Singh, Akhil Bhartiva
Mav Yuvak Kals Sangaen, Bhiwani,
3. BhSatya Narayon Sfo 5h, Harsavroop, :
Vidya Migar, Bhiwanl.
Maintenenace Tribunsl, [edri
| Sub-Divisomal Messiraie, Dadri Chasrman
Mon-Official Members
4. h Moresh Chander Kaushik, Social Worker
8fo Sh. Tagdish Parshad, Baba Shyam Education
amd Social Welfare Sociery, Near Brahm Kumari Ashram,
Ward Mo, 3, Charkba Dadn
3 Bh Yopesh Pawar Advocate $/o Sh, Vijay Singh Pawar, Advocate,
Will. Hindil, Tehsit Charkhi Dadr,
Muintenenace Tribunal, Lobam.
Lo Sub-Evisionn] Megistente, Lohani. Chatrman

Mn-{HTiciol Members

a Eh. Jagdish Jayulwal, Sovial Worcker,
Shahid Bhagat Singh Samij Kalaven Samit
Lisharu

% 5h, Surinder Choudhary Advocans |
Lohary Court. Loharn.
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Muintenenace Tribunal Tosham
L SutvDyvesional Megistrate. Toshasm Chairetan
Non-Official Members

2 Bh. Krishan Kumar, Soe sl Worker 8io
Sh. Wand Lul Goyal, Loines Club, Tosham|
Tehsi] Tochm

i sh. Daviader Sharma Advocate Sia
Sh. Mange Ram . Tosham,

Muintenenace Tribunal. Siwani
I Sub-Divesionn| Megistrate, Siwani Chamman
Non-Official Members

2. Sh, Raghu Nath Singal Socinl Worker Sio
b Chabll Dass, Maharsfa Aggarsain Sewy Samiti,
Annj Mands. Siwani

. Sh. Babu Lal Jindal Social worker Sin
Sh. Mecgh Raj Tindal, Trusty Megh Raj Tindsl Cheritabie
Truwst, Ward Mo 2, Rinlway Bond, Shaani.

Appellate Tribunal, Faridabad.
I Dstract Magiserate, Fandohod Choirman
2. Sh: Ajay Shivma Advocame.
¥ 624, Sec -9, Fanidabad.

f She Anish Pal #B-5110
Nehru Ground, NIT, Faricabad:

Maintenenace Tribunal, Faridabad.
I Sub-Divisinnal Magistrnte, Foridabad, e mar
Mo OfTicial Membsers

2 8h. Rajesh Arig,
# 30, Siec-55, Faridabad.

3 BB Arisk Pal.
# B-31 1, Nehm Grousd, NTT Faridalsad

Muintenenace Tribunal, Ballabgarh

i Sub-Divisional Magistrue, Hallabgarh. Chairman
Nom-Oicial Members
L. EBh ¥inod M)

# D700, Chawln Colony. Near Gurodwars, Ballabygarh

| Sh, Nirmial Kulshresth,
Ward No. |  Bihi Giate, Ballshgark

Appellate Tribunal, Fatehabad,
L District Magisteate, Fatshabad. Chnirman




L1 ) HARYANA GOVT. GAZ. (EXTRA), DEC 10, 2012 (AGHN. 19, 1934 SAKA)
Woart-(HThchal Meerdners

T DOr. Pathe Shyam Totiva 500 Sh Gajunmmed Totivi,
President, Sendor Cltieen Coancil, Faehabad,
Tehail Chowk. Hatin Ghaie, Faehabad,

k| ah Puran Chapd Sharmic Advocie S5
af dagpin MNath Sharma Member
aemor Citizen Council, Ratka Chungi Rosd,
Mear Vichor Ashram. Forehabad

Mapinienensee Tribunal, Fatehahod
| Sub-Divizional Magistrate: Farchabad Chairman
Mon-Uificial Members

X Bh O Parkazh Sfo Sk Chabilla Ram,
Wil Chabln Mo

3. Eh. Bam Murti Bagparive Advocate. Fatehabad:
Maintenenace Tribunal, Tohoars

| Sulb-EHvasiomal Magisteate, Tohana, Chammien
MNon-Oifickl Membrs

" ah, Brij Mokan Tehri Advocate, Tokana,

3. Sh. Dallir Stngh 500 5he Manfool Singh Crari,
Will Pirthala, Tehail Tohana,

Muintenengoe Tribunal Ratia
1o Sub-Divigional Magisirate, Ratia Chairman
Nun-DHificial Membecs

2 Br; Yash Pal Gorg, MBBS
247, Miasdel Town, Batin

1 Sh. Ru||l|d.-|:r ['.ur.ﬂwd M:hn. .I"l.dw:u.'.nl:l:.
il H-::-.a.Tu.Lu!- Hatra

Appeblate Tribunal, Gurgson,
l PHstrict Mngistrate. Curgann. Chairmon
MNan-CHTicial Members

1 Sh. Sultan leliql'l larmim, Advocnie,
51 I'ij-ugil.e Haj Cinenin,
Dl Dbl Brancl, '!'.h.l.r;'.mn.

I ShoEK Ekillan,
b G716 Floor, South ity 11 Gurgoen,

Maintenenace Tribunal, Morth CGargaon
1 Sub-Dvissonal Magigrrate, Nowth Guirgaon. Chirman
Mnn-UOificinl Members

L Sk K K Sharme, Reod. DoR O Aurgac.
& 5-A_ Prends Colony, Near Fharsa Bandh, Gurgaon,

i Sh. Shiv Shanksr Advocare 5 She Raghevar Dayal:
# B Sec- 4 Ciurgiih
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—  Maintencnace Tribwng) Aotith Gurgaon

b SulbsDivisicaal Magistrate. Sour Lrergaan,

MNom-{ T cial Members

2. 8h. Lakesh Raghav Advocue S
Ah. Bam Kumar Raghay
Thakor Wads, Ward 1 1L Soduia ,
Drisar Crurgacn

1 Sk Brij Bhushan Gyl 8 Sh. Mohan Croyal,
Ward No: 12 Sahing, Dristr, Ghurgnon,
Mainicoenace Tribunal, Pataudi

[ FUB-Dvisanna] Mitiistrare, Pisaud
Non-f Hlicigl Memshepy

i)

= EBh Surinder Singh Advicue Sy

Sh Atur Singh Addvocate, Vilf Mubarikpur,
Tehsil Faeyk Migar, Disa, e ginn

3 S Sunits Blevi Wi Sl Vikram Singh
Vill Lobehab, Tehsil Pataudi, Disy. Ourgaon
Appillate Tribunal, Hisar.
I Dhstrict Magrateue, Hisae,
Not-Offieial Members

1 Sh. Sudaemg Agparwal, Sep- |4, Hakar

i 5h. Mot |gi Advocite 5/o Xk, Tite Ram;
Kosthi mi, B8, Diifencs Colony, Hisar,

Mulatenengce Tribwnil, Hansi,

L. Sob-ENviviimal Magistrare, Hans,

New-Official Memibsers

= Sh. Suraj Mal lakkar Advocase, Hypsi Coviare, Higmii

3 Sh Kapoor Singh Punia, 7, Sec-6, Hange
Maintenenace Tritunal Barwala,

| Sub-DMvisiona) Magistrate, Barwals
Non-Ufficial Members

2. Sh Priih Singh, Retd 1Lp.5, Barwals

Sh. Samat Singh Saing (Ex M.C, Barwals |
Maintenence Tribunal, Hisar.

3

L I Sub-Bivizioml Magisirune, Hisar.
M- HThein] Mimbsers

1

3 Sh O, yi Red. DE.O, PWD (H&R) Cotomy, Hisar
b 5h. Kishor Dahiya Advocaia, Disy Court Hiar

ey

Uhatrmnn

hairmmam

CHatrrmam

Chitirman

CHadmuan
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A ppellate Tribunal, Thajjar,
[rissrct flugriseraie. Thagr
Mon-CHTIeial Members
- ShoDbyreadar Chabar Advocate, Vil Selone Disid Jhajjar

i sy subhsara Doy Wi Sh, 5m Parkash
Masmely Moballs, Wand Mo, &, Jhajjar

Muintenenace Trilninail, Bahadurzsrh.
I Sub-Dhvisonnl Magistreoe, Bahndurgarh
Non-{HTicial Members

2 Sh Ashok Kumar Clepta, Scoudl Worker,
Anay Mandi, Bahodarzarh

i ah B pfr:i.h AR, Ciemeral Secrelary,
Ashorwead Jon H:I:.-'qm Namiti, E-Llh.ll:ll.ll:“l_m.rh.
f 2002013, Uy Minak Colony, Bohadorgneh,

Sikntoneaace Treibunal, Barl.
I, Sub-Divisipnal Magisirate, Heri.
S -4 HiTelal Members

r She Rijender Singh Koadiim Advicate 5
Sh. Reshal Sinuh, Pannn Chagyan, Worl N, 1
Fear Ullad Foslaces Seation , Ben

3, Sh Sanjay Kadion Sf Sh, Azod Smgh {0000
Warsd M 3, Pannd Chajyan, Ben.

“taintenenace Tribunal, Jhaljur.
I Sub-Diviswoml Sagisrace, Thajjar
MNon-CNTicinl Members

I, Sh: Jiender Jangra S'o Sh. Balbir Singh Jungra,
Ward Mo, 1, Jhapjar.

3. Master Rissl Singh, V. PO, Muapshal, Disag Bhajjar
Appellato Tribunal, Jind.

[ IHutrect Magistrate, Jind.
Man-Oifthcinl Memlsoes

2, 5h, Sukhbir Singh{Retd. Dhstt, Aftorney)
Advacate, Dist. Court-Jind.

3 Smu Gyen Wati (Retd, Principal Bhagir
Phasal Singh Mahikn Collage), & 541,
Hetasing Boand. Jind

Simintemenace Tribuopd, Jind,
I Sub-Divedonal Magsstrate, Timd
Sun-Odfficial Semtors

3, 5h Karan Singh Khatkar{Rewd, Muonager),
Uirban Estute. Jind

1 Smi-Sofye Wat 5.5 Mistress Rewd. ) Wio
D, Ishowar Dhast # 1277, Urban Estate, Jind.

Thmicman

Chatreman

Chairrman

Cheaarmin

Charrman




. Smt Neenz Singh Fx, MO Wi Sh. Sham Pal,
#2222, S¢c- 7, Urban Bstase, karnsl.

3. Sh. Buresh Kumar, Advecate,
¥ 145, Sec-7. Urbun Estane, K,
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Muintenensce Tribgaal, Sufidon,
L Sub-Divisicimal Mugisiriie, Satidan Chairman
o= KTl Members
«  Dr Mangal Dev LombaiRerd, Principal.
C R Kighar Collepe, lind) # 454 |, Jimad,
i S Sunit Destiwal Wia Sh Tejvir Deshwal,
Anta Colony, Ssfidon.
Mainienenace Tribusal. Narvwins,
L Sub-Divisicmal Magiztrate. Narwang Chairman
Non-Official Members
L. Dy Vunudey Bamal, Shung Samin Eye
& Cencral Hoaptal, Canal Road. Narveans,
i B Pnﬁlﬁmhﬂnm.ﬂmua.
Appeltate Tritmnal, Kaithal,
L e Mugisirae, Kajthal Chaimian
2 Shi Brij Bihari Lab Advocate,
Distl Clourt, Kaithal,
J. Sh. Ram Naroyan, Vise Presiden,
Senlor Citfzen Council, Eaithal, & T3411 1,
Gandhi Magar, Dhand Road Kitithl,
Maintenenace Tribunal, Kaithal, : ]
L Sub-Divisional Mugstrae, Kaurhal: Chyirman
Non-Official Mesbsers
d .
3 5h. Satpal Supts Chairayn,
Munav Seva Samiti, Kalthal
Muintenenace Tribunal, Gubls,
L Sub-Dividional Magistrme, Guhly, Chairman
Non-Official Members
1 8h, .T.Iw-lq Singh Nain, Advocips;
Civil Court, Gubila,
3 Sh. Neetam Singls Chairrman, Ant-Cerruption,
Anaj Mandi, Chiseln,
Appellate Tribunal, Karnal,
1. Disirict Magistrate, Karnal, Chasrmman
Non-Official Members
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Mpintenenace Tribunnl, Karnal.
I Suh- [yvisno il Mlgi-ﬂ:l’llil.‘. Karnal.
MWon-CHTicinl Members

1. Dr. Chapder Mam MNareng 5/0 5h. Heers Nand.
# 71, Indra Nagar. Subhiash Marg, Karmal.

y Sh. Mabender Singh Maan, Advocae, # 87,
Sec -Ld, Uirban Faiate Karnal,

Mainterenace Tribunal, Assandh
[ SobDivisisnul bMaisrate, Assondd,
Wun-UiMeial Mombers

1 Sh, Mahabor Parshad Baushik Advecnie 5o
oh. Abnashs Daeo, Wared Mo, L
Dhannuo Mohalla, Assandh, Dhstt, Karmal.

1, %h, Shov Komar She0 5 Bholln Bam
Ward M. LS, Near Bos Stand, Assandh, Distt, Karmal.,

Maintenenace Tribunal, Tndri.
1. Eub-Ihsiswnnal Magistrate, Indn
Mon-CiFicial Members

1 Sk Mahender Jindal, Best Food,
VillMoeta. Tehsil Indei, hsce Karnal

3. Sh. Ashok Chiuhan, Advocate Teh, Indri
Distt. Bl

Appelinte Tribunal, Rurukshetra,
I DastricoMagistrate, Kurakshern,
Nan-Officisl Members

3 St Shashi Sabnrwal Wi SE. Vijay Sabarwal,
Riilway Road, Kurukehetrs.

3. Professeor Ishwdr Stagh Read. Registmar,
Eumukshetrs Universioy, Kaukshetra, Mirzapur Farm,
Kurukshelra,

Mulnienensoe Tribunal, Pehowa,
I Sub-Divisionu| Magrarate, Pabowa,
Mon-{Hickal Members
T Sho Anil Bagn Adwvocate, Court Premises. Pehoam,
1 Sho Bord Ram Sarpanch. Vil Bathedi. Febowa
Maintenenace Tribunal. Thanesar.
i Sub-Divisional Magistrute, Thanesar

man-Official Members
] Sh. dagjeer Singh Yirk Advocate, President,
Senior Ciiizen Fain, Kurukshem,
1 Sh. 5K Salu  Rewd, TVES.C 8 09303, Urban Estate,
Burnkshetra

Clunirmman

Chairman

Chatriman

O haftran

Charmam

Chalrman

N
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Muintonenace Tribunal, Shabubed,
| Sub-Dievesionul Magisisiie, Shuhabed,
Mon-Citecinl Members

= 5h. Raybir Singh Toor 8/0 Sh. Darshan Singh,
Korhe N 1463, Sec |, Part-1T . Shahobad.

1 Sh. Chivam Buthle Advwacate, Kothi Mo 1283,
dec -1, Shakhahog

Appeliate Tribunal, Mewat (Nuh)
I Driserict Magistrace. Mewat (Nuohj
Non-Oificlal Members

2 Sn Wajid Al Khian, M S W, Seceesary,
Dhisir. Bed Cross Sociery, Nuh,

1 B Tohit Hossain Mewnli Advocais.
Bestt: and Sesswon Cour, Mewnt (Nuh),

Muintencnace Tribunal Mul,

I Seb-Dhvisiooal Magisirase, Mgh
Non-CHTicial Members

I 5h. Nur Deen Noor, Advocste, Mok

3 ShARAS MEW Mews

Mahiln Vikas Somati, Nub

Maintenennce Tribunal, Fernzepur Jhirks,

L Sub-Divissonal Magisirore, Ferozepur Hrirka,
Nun-{HFcial Momburs

2 Sh. Rajudesn Advocate, Ferorapur Jhirka,

3 Smt Mohammadi Bezam, M. A.M Ed.,
Dielin Alwar Rowd, Near
Surner Petral Purnp |, Fernzepur Nirka

Appellate Tribunal, Mahendragarh (Narnaul),
[ Pristrict Magistrnte, Mahendragarh {Narmaal)
Non-Oificial Members

2. Bh. Rakesh Sanghi - Advocale Sio.
Sk, Bhagwan Dass Sanghi,
Chamber No. %, Distt. Court, Narnaul.

3. Bh P.K Choodhary 5fo Sh. Munn Singh Choodhury.
Mohalia Gory Nansk Purs, Narmaul

Maintenenace Tribunal, Narnaul
I Sub-Duvesivnal Megistrate, Marndl
Mon-Official Members

17 sh. Layak Ram Sharma Advocate 5o
She Dbomna Rar Shirma,
Mohalln Chandu Wida, Warnul

i Sk Baldev Singh /o Sh, Laxman Singh Chahal,
Muohalla Missar Wada, Normaul.

Uharman

Chairman

{Chairman

Chatrmian

Chairman

£ hairman
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Malntenenace Tribunal, Mahendragarh,
| F Sl Dhivesicsmal 'Mlg_lsllﬁ.'h:, Huhzrld.rul_.nrh.
Non-Uificial Members

. 5h Bansi Lal sdvocate S Sh, Bam Parshad,
WL Majra EKhord, PO, Mahendragarh,

1. 5h. Subhash Chander S/o 5h, Ghan Shyam,
Ward Mo, 6, Mohalla Tawahar Nagar, Mahendragash,

Appeliaie Tribunal, Palwal
¥ Ensirmct Magsirang, Pilwal.
Non-Official Members

2 Sh. Ohm Parknsh Adhlakha, Advoonie Sfo
Late, Chokhn Ram Adhlakha, Main Bazar,
Sabji Mundi;, Hodal

3 Eh Likki Ram Asya, Social Waorker Sfo
Sh. Merayan Dass, # 318, Knshoa Calony,
Railway Raod, Palwal

Maintencnnce Tribunal, Hodak
L. Bub-Dividiomal Magistrate, Hodal.
Mon-CHTickal Members

2. D LR Mital 5fo S 30 Chamst Mital,
Reésigent Lioos Club, Hodal, Old Sabiji Mandi, Hodal,

3. Sh. Mawal Stegh Sorol Advocane S
Late. Sh. Chhajion Singh, President Bar Assceistions,
Hudul, Bakyua Pami Hodal,

Maintepenace Tribunal, Hathin.
| Sub-Ehvesional Magetrate, Hathin
Non-Cficial Members

T Bk Mohd Ishminl Khan Advocate S50
Bh. Tumma Khan YA Mallokkarda, Tehsil Hathin,

Lad

Sl Hinmida, Socinl Worker 5fa Sh. Roshan,
Haryann Mewnr, Vikas Sabha; Vill Rupraku, Tehsil Hathin

Malntenenace Tribunal, Palwsl,
L. Sab-Dyvisiwonal dMagiarase, Polwal,
Somi=U ikl Memlsers

| Sh. UL Sharng Socl Worker 5o
Sk He Bam Sharios, Brahmiin S5shha;
Ealwald, # 1271, Sereet Para (Mecentala Moakalla), Palwal.

A 5h Trilok Chand Gupta 50 5h, Shadi Ram Gupa
Prestdent, Senlor Cilkren 'Welfare Assoclation,
# 3391, Cuepta Ganj, Palwal.

Appellate Tribunal, Panchluls.
I, Distiict Magastrte, Panchkula

Charrmma

Chairman

Chatrman

Chaarmikn

Chairman

Charremin

T"«
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Mon-Oificial Members

2

Sh. Sublzch Eapoor, Member Senioe Citleen Cluh,
Sec 25 # 508, GH-3. Sec.-24. Panchkula

3, 5h. Achok Kumar Chasdok Advicole, # |85,
Eendriva Vihar-2 . S2c-25, Panchkula.
Malntenenace Tribunal, Panchkula,
I Sub-Divisiomal Magistrate, Paschkula,
Mon-Officisl Members
2 5h VP Kumir Member, Senior Citizen Council,
Panchkula# 26|, Sec.- 12/A, Paachkula
A. 5h, Jasbir Singh Advocas. # 1 TR, Amrswat Enclave,
Panchiula,
Malntenensce Teibunal, Kalka.
I Sub-Divisional Magrrate. Kalka
Naorn-CHTicial Members
L Sk, Achu Ram Sharmn, Member Sendor Citizon
Association, Pinjore
3. Sh. Sukhdev Singh Advocite, # 612, Prtiala Fowse.
Mlnin Bazar, Kalka
Appellate Tribunal, Panpat,
L Dustney Magistrate, Penipat
Mon-OiFicial Members
1. ShJoginder Rathi Advocate. # 273-1.
Model Town, Panipar
3 Sent. Madhu Dikshic, # 622, Sec. 6, HUDA, Punipar.
Maintenenace Tribunal, Panipat,
I Sub-Divisignal Mugistrate, Fanipar.
MNon=-CHficial Momibers
2 Kamari Richa Gupta Dio 5h. B.K. Crupta,
W 492-R. Model Town, Panipat.
3. Sh. Sarech Guglant, # 576-R, Model Town. Mear
Shakuntala Mandr, Panipat
Muintenensce Tribunal, Samalkia,
L. Suib-Davisiona) Magisrate, Samalkha,
Non-Oifickil Mombers
1 Sh. Knshan Jan Sio Sk, Chattar Singh Juin
Railway Rood, Near Mata Puli, Samalkha
1. Mastes Shuku Singh Sharma 540 $h. Pandit Tuilsi Ram Shama,
Krishon Colony., Samalkha,
Appellate Tribunal, Rewari,

il

Diistrict Magisteae, Rewas;.

Chaifman

Chasrman

Chaimman

CHairman

Chadrman

b
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Man-UiTicial Members

T mmi, Sneh Gupea Win 5h, Rajesh Ramar,
Director, Akhil Bhartiva Mahils Panshad,
Riswart, Shri Shyam Society, Sec. 3 Rewur,
Sh, Shyot Singh Rao Advocste, # -7, Governmenl
Employees, Co-Operative, Group Housing Sociely.
e 0 Rewari

{FL

Afaintenenace Tribunal, Rewari,
[ Sub-Divisional Mogistrate, Bewart
Mon (ficial Members
1. Professor Amrudh Yadav, ¥ 480, Sec.- 3, Rewari.
3, 5h. Shankar Singh, Ex, Metropoliten Magistrate. Sec.-4. Rewart.
Maintenenace Trituamsl, Kosli,
| Sub-Dpveional Magisirate, hosiy
Mop-{HTicial Members
1 Smi Kailash Bai . Ex. Disn. Coonselos. VPO, Kosh

1. Sh. Raian Singh. Advocae, Ex. President,
[istr Bar Association, Koski,

Appeitate Tritunal, Rohtak,
[,  Distrit Magistraie, Rohtak,
Mon-DHficiul Members

3 &k, Sar Marain Kaushik; Senior Advocaie
Bharat Colony, Rohiak

1, Swami Paramchaiyatang, President Jan Sewa Sangathan,
Bhiwani Road, Rohtak.

Maintenenace Tribunal, Meham
i. Sub-Divisional Magistrue, Meham,
Sean-Oificial Members

2 Sh. Ajmer Singhmar, Guardian Mua Bhawani
Dharmik and Samajik Kalyan Samiti, Meham

1, %h. Om Parkash Tayal, Senior Citizen, Main Buzar, Mehom,
mlpintenenaee Tribunal, Rohtak,

1. Suh-Divisional Magiseare, Rohiak
Non-Offivial Members

2. Sh. Ved Parkash MokKar, Secretary,
Baba Banda Bahodur Society, Rohtak.

1. Sh, Ban Singh Rana, Semaor Citizen and Social Worker,
Rio Ruma Pummitore, Ciobana Adda, Rohtak

Appeltate Tritunal, Sirsa.
| District Magistraie; Sirsa
MNon-Oifcinl Membars
1. Sk Sanjeey Jain Advocate. Gali Fashkion Camp Wali, Sirsu.
Y. Sh Surinder Bhatia, # 416, Sec:- 20, Part-1. HUDA  Sirsa
Malntenenace Tribunal, Sirsa.
[ Sub-TNvicionn] Magisiratc. Sirsa,

Chakrmivan

Charrin

Chmrman

{ hEmean

Chairman

Chosmman

Chatrman

T"«
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 Non-Oficial Members

2 Sh. Tarsem Croyal (Retd. Parwar},
Dr_Inderjeet Wali Gali, Sirsa,

4. Sh. Mikram Jeet Singh Advocaie , Vill, Khespur, Distt. Sirsa.
Muiintenenace Tribunal, DabwslL

Lo Sub-Divisionnl Magisteate, Dabwal|
Mon-Official Members

L Bh. Shashi Knni Sharma Sio Eh, Vivekinand,
Ward No. 12, ¥ 197, Ramesh Bagri Parshad Wall (Gali,
Mandi Dobwals, Dian Sirsi.

3. Sh. Lwnhar Kamra St Sh, Om Parkash,
Shap Mo 62, New Anaf Mandi, Manadi Disbwali, Sirss

Malnlenenace Tribunal, Elenahad,
| Sub-Divisional Magistraie, Ellﬂ'ﬂhﬁ_ﬂ.
Man-CHicial Members

2. Sh. Curmeaet Singh S/o Sh, Tagdish. Ward No. 12, Ellenabad,

i 5h Sukbdev Singh Sio Sh, Tirath $imgh, Ward No 8,
Ellenabad, Diett Sirga

Appellate Tribunal, Sonipat.
L Districy Magisirane, Sonpal
Non-Offlekal Members

2. Sh. Dex Ray Malhotra Sfo Sh. Ssbe Ram President,
Punjabi Sabha, Gamr, # 255/1 1. Krishan Pura,
Chrnaur, Tehsil Ganaur,Disty, Sonipat,

3. Bh. Chalister Tyugi Advocats She Sk Haljeet Tyapl,
# 3%, Sec - 15, Sonipar

Maintenenace Tribunal, Sonipat.
I Sub-Dhvisional Magistrate, SOl
Non-Oifficial Members

2. 5h; Rajender S/0 Sh, Anmir Singh President,
Welfare Aksociation, Part-1, Sec -| 2. Sonipat,
#2155, Sec.~ 12 Sonipat.

3 Sh.OmParkash Social Worke Sio Sh. [3ai Ram, Patel Nagar,
Sonipai, .
| Maintenenser Trlbunal, Ganaur.
|
L. Sub-Divisionnl Migisteate, Ganagr,

Mon-Official Members

2. Bheop Singh Rathi St Sh. Preet Singh Rathi,
Cashier Tat Dharomishala Ganaur, VIII. Rajlu Gadhi,
Tehsil Ganaur, Dist: Sonigar.

L. Mager Mukesh Singhwani Sccial Worker Slo Sh, Dhanpat Ram,
Ward No. 8. Basant Vihar, Gunaur, Dist, Sonipar,

Chatrman

Chatrman

Chaorman
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